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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 28.09.2021 (TUESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 
 

For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 1944 – 

1946 of 2021 in 

Comp. App. (AT) 

No. 257 of 2019 
 

Ajit Singh Bhandari & Ors. 

Vs. 

Bhandari Builders Pvt Ltd & Ors. 
 

With 

K. Datta  Rahul Gupta 

2.  Comp. App. (AT) 

No. 265 of 2019 

 

Amrik Singh Bhandari & Anr. 

Vs. 

Ajit Singh Bhandari & Ors. 
 

With 

Neeraj Kumar Gupta  Diggaj Pathak-R1 to 

R4 

3.  Comp. App. (AT) 

No. 318 of 2019 

 

Bhandari Construction & Developers 

Pvt Ltd & Anr. 

Vs. 

Ajit Singh Bhandari & Ors. 
 
 

Surabhi  Maheshwari Neeraj Gupta-R7 

 

For Admission (Fresh Cases) 

4.  

 

Comp. App. (AT) 

(Ins) No. 661 of 

2021 
 

 

Kotak Mahindra Bank & Anr. 

Vs. 

Resolution Professional of Universal 

Buildwell Pvt. Ltd. & Anr. 

  

Niharika Sharma  Swapnil Gupta 

Atul Kr. Kansal-R1 

Harshal Kumar-R2 

 

5.  Comp. App. (AT) 

(Ins) No. 775 of 

2021 

 

Rajnish Gupta 

Vs. 

KG Somani 

Liquidator of Delicious Coco Water Pvt. 

Ltd. & Anr. 

 

Garima Sharma   

6.  Comp. App. (AT) 

(Ins) No. 776 of 

2021 

 

Rajnish Gupta 

Vs. 

KG Somani 

Liquidator of Delicious Coco Water Pvt. 

Ltd. 

 

Garima Sharma   

7.  Comp. App. (AT) 

(Ins) No. 777 of 

2021 

 

Dhanlaxmi Bank Ltd. 

Vs. 

Techno Fab Manufacturing Ltd. & Ors. 

 

A.N. Tiwari   
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For Admission (After Notice) 

8.  Comp. App. (AT) 

(Ins) No. 449 of 

2021 
 

Irshad Khan  

Vs. 

Ajai Kumar Singh & Ors. 

 

Ruchin Midha  

9.  Comp. App. (AT) 

(Ins) No. 565 of 

2021 
 

Yogesh Singh 

Vs. 

Supriyo Kumar Chaudhuri & Ors. 
 

With 

Gautam Singh Akash Yadav 

Sabarni Mukherjee 

Swati Dalmia 

Indrani Ghosh-R1 

10.  Comp. App. (AT) 

(Ins) No. 594 of 

2021 

 

Satya Narayan Jhunjhunwala 

Vs. 

Supriyo Kumar Chaudhari & Ors. 

Garima Sharma Swati Dalmia 

Plazer Mokhtan 

Akash Yadav 

Indranil Ghosh-R1 

11.  Comp. App. (AT) 

(Ins) No. 582 of 

2021 

Tiger Logistics (India) Ltd. 

Vs. 

Jaguar Overseas Ltd. 

 

Kshitij Mudgal  Raghav Anand  

Shyel Trehar 

 

For Hearing 

12.  Comp. App. (AT) 

(Ins) No. 399 of 

2021 & I.A. No. 

1809-1810 of 

2021 
 

Union Bank of India 

Vs. 

Rajdeep Clothing and Advisory Pvt. 

Ltd. & Ors. 
 

 

Pramod B. Agarwala Prateek Gupta-R1 

Smiti Verma-R14 

Ravi Kapoor 

Nipun Singhvi-RP 

Vishal J. Dave-R15 
 

13.  Comp. App (AT) 

No. 302-315 of 

2019 

Jaiprakash Associates Ltd. 

Vs. 

Neena Somani & Ors. 

Ruchira Gupta  B.S. Bagga-R6 to 

R11 

R.S. Singh-R22 

Nitin Chauhan 

14.  Competition App. 

(AT) No. 19 of 

2017 
 

Meru Travels Solutions Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 
 

With 

Sonal Jain Nisha Kaur Uberoi-

R1 

Gautam Chawla-

R2 

15.  Competition App. 

(AT) No. 20 of 

2017 
 
 

Fast Track Call Cab Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Sonal Jain Nisha Kaur Uberoi-

R1 

Gautam Chawla-

R2 

 

 

02:00 PM 
 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Orders 

16.  I.A. No. 2097 of 

2021 in Comp. 

App. (AT) No. 

232 of 2020 

 

UCO Bank  

Vs. 

SREI Equipment Finance Ltd. & Anr. 

 

 

Partha Sil  Abhijit Sinha-R1 

Azeem Samuel 

Rusha Mitra 

Kumar Anurag  

Singh-R2 
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For Hearing 

17.  Comp. App. (AT) 

(Ins) No. 832 of 

2020  
 

Satya Narayan Jhunjhunwala 

Vs. 

Supriyo Kumar Chaudhuri and Ors. 
 
 

 

 

 

With 

Neeha Nagpal Indranil Ghose-R1 

Madhav Kanoria-R2 

18.  Comp. App. (AT) 

(Ins) No. 846 of 

2020 

 

Ramesh Chander Garg & Ors. 

Vs. 

Supriyo Kumar Chaudhuri & Ors. 

Gautam  Singh  Indranil Ghose-R1 

Madhav Kanoria-R2 

19.  Comp. App. (AT) 

(Ins) No. 334 of 

2021 
 

Part Heard 
 

Sun Pharmaceutical Industries & Anr. 

Vs. 

Sumit Binani & Anr. 

 

Shyam Kumar Sanjay Kapur 

Arjun Asthana-R1 

V.M. Kannan-R2 

Jishnu Chowdhury-RP 

 

 

 

 

Copy to: - 

                                                                                      By order of Hon’ble Acting Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       

http://www.nclat.nic.in/

